CC e

s

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

CP No. 195/96

. I
05 No. 240/89

New Delhi this the 15th dz of October 1996 °

Hon'ble Shri KeMuthukumar, Member (A )
Hon'ble Shri T.N.Bhat, Member(3})

Debanaﬂda Sahco

5/o0 Shri H.N.Sahoo
R/o 479, Sector-y
Pushp Ulhar, .
New De;h1~18. eesso.Petit ioner
{By Advocate: 3hri A.KeBehera) .

Ver.sus

Shri H,P.Mod1

" Sec etary
" MinXNstry of Communicetion

Departinent of Telecemmunications
Sanchar Bhauwan,
New Delhi

Ghri P.C.Hota
Secretary
Ministry of Personnel & Training

Narth Block,

New Delhi. - - se essecRespondents

(By Advocates: Shri B.Lall)

ORDER {(Oral)

Hon'ble"ﬁhri K.muthdkumar, Membar {a)

Heard the leavn d counsel for the respondsnts
who Submltﬁgﬂnthab the respondents have since 1mplenented
the oeglslon/Judgement/order of the_lrlbuna¢ dated 25=3-94
passed;in Of 240/89 by which ?he relief ﬁrayed for had
been grénted by the r espondents to the gpplicant. Ld
counsel for the petitioner who wég present in the Court

also confirms the ppsition; and, therefore, this Contempt

Petition'is dismissed and the notices agaginst the respondents

are dlschﬁrged.

W -

(T oN «BHAT ) s (K fAUTHUK 4 R
Member (3} \ Member (8 )




